CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

Original Application No. 247 of 2003

- Jabalpur, this the 20th day of January, 2004.

Hon'ble Mr. M.P, Singh, Vice Chairman
Hon'ble Mr. G.Shanthappa, Judicial Member

Daniel P.
Stenographer Grade I

. 0/o Commissioner of Income tax,

(Appeals-1) Annexe Building Napier
Town, Jabalpur(N.P.)- 482001 APPLICANT

(By Advocate - Shri pulok Maity)
VERSUS

1. Union of India,
through Secretary Ministry of Financs
North Block, New Delhi - 110001

2. Chief Commissioner of Income Tax
Central Revenue Bldg,
Hoshangabad Road,

Bhopal(m,.p,)

3. Commissioner of Incoms Tax-I
Central Revsnuse 8ldg,
Napier Town, Station Road
Jabalpur (MP)-482001

4. Commissioner of Income Tax(Appeals I)
Annexe Bldg,

Napier Town, Station Road
Jabalpur (MP)-482001 RESPONDENTS

(By Advocate - shri g. da.Silva)

O R D E R(ORAL)

By M.P. Singh, Vice Chairman -

MA No. 7/2004 has bean filed by the applicant to

withdraw the DA. Permission is granted to withdraw the

viha/t\.//

.Shanthappa ) (m.p. Singh)
dicial Member Vice chairman

OA. The DA ig dismissed as withdraun.
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